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At present. due to resource crunch th~ 
'M.·.oael . Station' .• cherne has. been discon-
tinued and no further stations are bein taken up as Model Station,. Now the 
emphasis is to provide amenities at all 
stations in a phased manner on the hasicn 
of volume of traffic handled subject to' 
availability of funds and comparative oeeds . 
of various stations. 

[En&iish] 

Promotion of Fisheries 

·39~. SHRI PROBIN DEKA: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the details of the schemes approved 
during 1992-93 to promote fisheries in 
Assam; 

(b) the assistance pro"icicd by the Union 
Government therefor schemewise: ~nd 

(c) the progress made so far, scheme-wi,e? 
THE MINISTER OF AGRICULTURE 

(SHRI BALRAM JAKHAR)' (a) and (b) 
Central assistance under the ongoing sche-
mes provided to Assam during 1992-93 is 
as follows:-

Scheme Amount 
(Rs_ in 
'ok/IS) 

(i) Development of Fresh 
water Aquaculture 12.00 

(ij) Welfare Scheme for fhhermen 6.08 

(iii) Inland fisheries Statistil:s 2.27 

(c) The scheme-wise prOllre'S made so 
far under the above menlil'ned ,chemes is 
given below:-

(i) One thousand eight hundred and six 
hectares of t~nks and ponds have 
been developed; 

(ii) Construction of 177 hou,es hi..s 
been compl.!!ed. 

(iii) Resource assessment of Ox-bow 
lakes (Beels) has been completed in 
three districts. In another three 
districts, sampling and selection of 
key villages and adjoining villages 
for resource as.,essment of ponds 
and tanh has also been completed. 

,_. LSS/ND/94 

Pollufioa by ~I 

*3%. SHRI SARAT CHANDRA PAT-
TANAYAK: 

SHRI DWARAKA NA TH DAS: 

Will the Minister of ENVIRONMENT 
AND FORESTS he pleased to ~tate: 

(a) whether the Government have re-
cently issued directions to the State Pol-
lution Collitrol Boards I Poll tlti on Contr~1 
Commit~ regarding grant of consent 
fnr establishing small scale industries in 
other than 17 identified categories; 

(b) if so, the details thereof; 

(c) whether a mere receint of coment 
application is considerd valid for gran!-
ing consent provided they do not belong 
to the 17 identified categories; and 

(d) if so, the steps taken by the Govern-
ment to control po!lu:j .. m from thous!lnds 
of small scde industries like dyeing units, 
rubber and PVC iDdmtries and electro-
plating units which do not come under 
the 17 identified cfltel!ories~ 

THE MINISTER Or- STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) to 
(d) The directions j,s:le:I b:lve cnly sim-
plified the pmcedure for the small scale 
units (other than the 17 categories of 
highly polluting industries) to obtaili con-
sent. All such industries s~ill have to 
conform to all the existinl! requirements, 
of pollution control and the directions 
r.ssued also specify that the concerned 
State Pollution Control Boards mav c(tn-
duct random checks pr call for informa-
tion from any small scale unit and make 
a formal consent order. prescribing concli-
lions etc. as required. 

SkiM and Bones of TiceiOl 

*397. SHRI PARASRAM BHARD-
WAJ: 

Will the Minister of ENVIRON-
MENT AND FORESTS lie !Ilea sed to 
state: 

(a) whether skins and bone.'!. of tigers 
are being smUj!gled out o~ the country 
b~use of their, great demand in fo~eign 
countries; 




